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E?RHJ KUMHRF, son/daughter/wife of SU REN@RL’\P/]&U AV
RRTIN B DR B&icﬁgﬁﬁé to BINAR VIDuAN,. SABH ..
service and presently working as OFHQEI\T”N:D“”(’DARBHNJ
giva hereln below the dﬁtéﬁlﬁs of the aseets (immovable, movable, bank baflam:g, eke.) of

miyself, my spouse and dependants®:

A, = _7: X0 ALY __: o ATES ;
(Assets In jolnt name Indicating the extent of joint ownership will also have to be
giveri}
57 Beseription Gt Spouse | Dopendsnt-1 | Dapendant-2 | Dependant-3
o | ‘ i Name{S) Hams _Nams Etc. Name
{iy | Cash 1000 2 e i etk
X LI i . i
{1} | Deposits In
Banks, Financial | 10000
Institutions And [SBT af e
Nan=Banking BV _— o _—
Flmancizl 2700 A
Companies ’ TRRAM
i . B?B f‘?ﬁ""
| ity | Bonds, ;
Deberituras and -
Shares Ia
| companies
{lv} | Other financlal  [L1C - PoL-alo}
institukions, y
NSS, Postal 55?1 b3 s — — RSEAS
| Savings, LIC PRV SB1(gve
policies, et [M-Hoyg3L
i -4713 94
(v} .hi;:n;m" Vehicles lucpo
tonile ff) aLAMoR | — S s
AR P RRI4X9397
(W) |Jdewellery (give T 0 |
)d.eta:‘[‘g of |5 (A\,.‘
3;}15;1; o Q%L"Ef\ i e =g cene
0k
{wii} | Other assets, AR
such as values B o,
| interests :
Note: Value of Bonds J shares / Debantures as per the labest market value in Stock

Exchange In respect of listed companies and as per books in the case of non listed

companles should be given. ‘
¥ pependant here means @& person substantially dependent on the income qf_tmse

employes,
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8. Datails of Immovable assets
[Mote: Properties in joint ownership indicating e extent of joint ownership will

aiso have Lo be Indicated]

Ho,

Sr. T Gescription Saif |

Spouss |
Name(S8) Hame

Dependant-1 | Bependant-2
Mams, | E(6 Nome

Bependant-3 |

() | Agricultural Land
- Location{s)

- Survey numbear{s)
- Extent (Total
measurement)
-Current market vall.aa.

(i} Hon- ngn_ukural Land:
- Locatlon(s)

‘ - Survey number(s)

% - Extent (Total
measurement) ;

| Current market value |
(ili} ! Buildings (& ammercial

i ang residental)

- - Locaticn{s)

‘- Survey Sdoor i
number(s) g
- Extant (Total i
i | measurament) i

i - Current market |

value 5
(E1 Houses amrtmenis

etc.

fLoLocatinn(s)

- Suryay Sdoor

1o gxtent (Total
! measurament)

! value

{JOINT .
i

=

I nuimber(s; -/ bt

v) | Others (such as
| interest in proparty)

1
- Current market ;
l

!
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(2} | give herein below the details of my Babiities [ overdues o public financial
institutions and government dues:- '
[Note : Please glve separate details tor each item)

Sr. | Description
Ne.

s

Hame & address of Bonk | I
Financial Institutions(s} £ 3

(a) (i Loans from Ban ks

{ii} Loans from Hﬂam_lal
ingtitutions

(m) Government Dues:
{a) dues to departments
dealing with government
accommodation

deaiing with Guppl-,f of

ccommogarion
(b} dues to departmients

507 e PATNA ’

/ ik

Fmaunt outstanding as ;

on ‘5, ,--1, 4 1....
LA 9,%13 ] %}:
___.-‘

L Lo bbb - 1

ater

dealing with suppty of
electricity

(::} dues 1 depannwntﬂ :

/
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(d} dues to departments
deallng with telephones
(e} dues to departments
dealing with government
transport (including
aircraft and helicopters)
(Fy Other dues, If any

(b}

(1) Income Tax including
surcharge [Also indicate
the assessment year upto

{ which Income Tax Return
| flled. Give also Permanent

| Account Number (PAN)]
(i) Wealth Tax [Also
Indicate the assessment
year upto which Weaith

Tax return filed.]

PR L

DEYPK1071 @

{ilt} Sales Tax [Only in
case of proprietary

busingss] = -

(iv) Property Tax

C.

GPF/CPF/PRAN No.

Gender

Date of Birth

Personal Detail

[ 1101383b5bb1 ]

(M/F}

T3

011979

Class/Group - ¢

Cadre

Home D

(A/B/C)

([DD/MMIYYYY)

" [OFFICE ATTENIERT (9ARBAN) Bv.§ |

(Full Name e.q. B.A.5.-Bihar Administrative Service,

B8.5.5.:

Bihar Secretarlat Service el )

isirict

L_ ROHTAS

I hereby declare that the above details are true to the best of my
knowledge and belief,

oate: 0502 | 2014

Mote:

L R e e e L A AT T Ty

Name of Employes: RRIKU”AR ..........
Designatian;, OFFICE ]\TTEM@EIJ}' CDHRGHN)
GepartmcntngﬂRVJaHAN 5“3“'4

Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer ty

Vln prescribed format.

Raj Kuman .
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